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[RAJYA SABHA]

fo Questions 204

Area brought under Wastcland
Development Scheme in Haryana and UP

4835. DR. SANJAYA SINH: Will the
PRIME MINISTER be pleased to refer
to answer to Unstarred Question 1643
given in the Rajya Sabha on 23rd March,
1995 and state:

(a) The area of land brought under the
Wasteland Development Scheme during
the last threc years in Haryana and U.P.,
district-wise; and

(b) the amount of funds allocated for
the development of Wasteland, district-
wise and the amount released for that
purpose during the last thrce years?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (DEPARTMENT OF
WASTELANDS DEVELOPMENT):
(COL. RAM SINGH): (a) and (b) The
information is being collected and will be
laid on the Table of the House.
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